Li sted on : ) . 2016
Court No.
Iltem:

SECTI ON- | |

IN THE SUPREME COURT OF | NDI A
CRIM NAL APPELLATE JURI SDI CTl ON

CRIM NAL M SCELLANEQUS PETI TI ON NOCS. 2263-2267 OF 2016
(Applications for permssion to file Special Leave Petition)
I N

PETI TI ON FOR SPECI AL LEAVE TO APPEAL(CRL.) NO. OF 2016

PRADEEP KUMAR ... Petitioner(s)
VERSUS
STATE OF U.P. AND ANR. ETC. ... Respondent (s)
OFFI CE REPORT

The matter alongwith application for permssion to file
Speci al Leave Petition above nentioned has been filed by M.
Vipin Kumar Jai, Advocate on behalf of Petitioner against the
Judgnent and Oder dated 14.08.2015 of the Hgh Court of
Judi cature at Allahabad, Utar Pradesh in Crimnal Appeal
Nos. 5624, 5568, 5556 and 5555 of 2004.

It is submtted that SLP (Crl.) No. 9034 of 2012 arising out
of sanme FIR between sanme parties was disposed of by this Hon'ble
Court on 19.08.2013. Copy of Record of Proceedings dated
19.08.2013 is enclosed herewith for kind perusal of the Hon'ble
Court.

The matter above nentioned is |listed before the Hon'ble
Court with this office report.

DATED this the 10th day of February, 2016.

Sd/ -
ASSI STANT REAQ STRAR
COPY TO
M. Vipin Kumar Jai, Advocate
437, Patiala House Court,

Tilak Marg, New Del hi 4
4l dk ASS|I STANT REQ STRAR



